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the absence of our Ambassador from
Washington that he could not have
any appointment with the Secretary
of State there and we could not put
forward our point of view before the
United States. o

Surr M. C. CHAGLA: Well, I assure
the hon. Member that both in the
United States and in the Uniteq King-
dom, our diplomatic missions are con-
tinuously =224 constantly putting
forth our puint of view before the
British Government and the State
Department of the United States. I
do not want top go into the details
why [ did not ultimately meet Mr.
Dean Rusk, and to tire this House.
But I was given to understand that
our Ambassador there had some talks
with the State Department and the
State Department was fully convers-
ant with our case.

Mr. CHAIRMAN: We now proceed
with the remaining discussion of the
Mid-term Appraisal of the Plan.

. Sumartmpn,
4t

MOTION RE REPORT ON THE
MID-TERM APPRAISAL OF THE
THIRD FIVE YEAR PLAN—contd,

Pror. M B. LAL (Uttar Pradesh):
When the Third Plan was being final-
ised, we hoped that very soon State
Planning Boards would be established
and that the Planning Commission
would be able to function more effi-
ciently than 1t did before. But our
expectations are, by and large, belied.
In most of the States, Planning Boards
are yet to be established and the old
State Planning Departments are fune-
tioning more or less as inefficiently
and leisurely as before. They failed
even to supply the Planning Commis-
sion with the necessary information
for preparing reports which are
required to be presented to this
Parliament. The Planning Commis-
sion, it seems, for reasons best known
to itself, is functioning less efficiently
and more leisurely than before. In
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less than twa years, 1t was able to
present to thigs Parliament a review
of the First Five Year Plan but a
review of the Second Five Year Plan
is yet to be prepared and presented
to this Parliament though about three
years have elapsed. Even this Mid-
term Appraisal of the Third Five
Year Plan cannot be compared favour-
ably with the Mid-fterm Appraisal of
the Second Five Year Plan. In the
Mid-term Appraisal of the Second
Five Year Plan certain important pro-
blems such as the problem of irriga-
tion and that of the foreign exchange
requirements were discussed in suffi-
cient detail and with gufficient candigd-
ness.

[Trg Drrury CHAmMMAN in the Chair]

In this Mid-term Appraisal of the
Third Five Year Plan there is hardly
any discussion of any problem with
which the country is faced. This so-
called Mid-term Appraisal, I beg to
submit, Madam, is at best a progress
report on physical targets. In the
Third Five Year Plan Report, many
recommendations and suggestions
were made regarding the qualitative
improvement of the various services
ag well ag industrial and agricultural
undertakings and projects. No atten-
tion worth the name has been paid in
this Mid-term Appraisal to these
suggestions and recommendations. No
attempt has been made to ascertain
whether any attenfion was paid by the
Government to these suggestions and
recommendations.

Madam, even as a progress report,
it is an unsatisfactory report. No
doubt the Mid-term Appraisal can be
said to be better than the ordinary
annua] reports of the departments
because whereas in these depart-
mental reports stress is laid only on
achievements, in this Appraisal atten-
tion has alsp been invited to short-
falls. But, ag has been pointed out
by Mr. Santhanam, a Member of this
House, in one of his articles in “The
Hindustan Times' this appraisal is
smothered “by common clap-iraps,
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pious platitudes and lame excuses”
which have tended “to distract the
reader from making a true appraisal
of the changes that have occurred.”

1 beg to submit, Madam, that this
Appraisal cannot claim to be a
scientific study of our achievements
and shortfalls even in regard to the
physical targets. Even for the acce-
leration of the speed of physical deve-
lopments certain suggestions were
made in the final report, but sufficient
attention has not again been paid to

those suggestions and recommenda-
tions. ,

It is said in this report that the
Third Plan was intended to make a
gignificant advance towards the
achievement of socialism and to give
equal opportunity for every citizen.
But no appraisal is made of the actual
advance in these directions. I beg to
submit that socialism is not a mantram
which only needs to be chanted
repeatedly, or now and then, for its
realisation. To realise socialism, to
build up a socialist society or a demo-
cratic socialist order, constant efforts
and constant vigilance are required
to see that the programmes decided on
for building up a democratic socialist
order are implemented. But no such
attempt is made in this Appraisal.
The National Development Council
which took into consideration certain
suggestions of this Appraisal and
made certain recommendations is also
silent on the question of building up
a democratic socialist society. This
silence on the part of the Planning
Commission, on the part of the Nation-
a] Development Council, leads people
to feel that the Government and the
Planning Crmmission are not very
serioug about their objective of a
democratic socialist order.

Madam, while we are repeatedly
told that socialism is being promoted
through planned economy many Min.
jsters including our distinguished
Prime Minister often say that the
growth of oligopoly is a natural fea-
ture of the growing economy of
underdeveloped countries, If the
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growth of oligopoly continues and
cannot be chec.. d, there is no use of
talks about democratic socialism.
The Planning Commission has failed
to let us kn.w whether any serious
steps have been taken by the Govern-
ment in the last two years to check
this growth of oligopoly in this coun-
try, to check the concentration of
economic power in the private sector
of large-scale industrics. Do we not
know that nothing cf the sort has
been done in the last two years? Do
we not know that even the managing
agency system, which has nop place
even in the capitalist economy of
capitalist countries continues in this
country, continues to be a source of

exploitation by a handfull of capita-
lists?

Madam, it is true that under the
Constitution every citizen has equal
opportunity. But when the Planning
Commission says that the object of
the Third Plan is to make a signifi-
cant advance towards equal opportu-
nity for every citizen, I am sure the
Planning Commission meant some-
thing more than the mere legal equa-
lity guaranteed under the Constitu-
tion. I woulg like to know in what
way in the last two years the weaker
sections of the community are pro-
vided increased opportunities, greater
facilities for their march towards
equality. In the final report of the
Third Five Year Plan it was confessed
that the weaker sections of the com-
munity are not being benefited by our
projects of economic development. A
committee appointed under the chair-
manship of Shri Jayaprakash Narain
also made that statement after a
careful study of the situation. We
would Mave liked to know what steps
are taken by the Government to sge
that the weaker sections of the com-
munity are equally benefited or more
benefited by various development
schemes that are going on in this
country. No attempt in this direction
has been made by the Planning Com-
mission in this Mid-term Appraisal,
and I am led to believe that nothing

very substantial hag been done in this
direction,
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Can we say that there has been a
reduction of inequalities in income or
there has been a significant advance
towards industrial democracy? There
ig nothing to prove that any significant
step has been taken to reduce inegua-
lities in income between the rich and
the poor. And in the Mid-term Ap-
praisal itself it has been confessed
that the scheme regarding workers’
participation in management has not
made any significant progress. In the
private sector of large-scale industries
fhe old capitalist attitude continues to
prevail continues to determine the
relations between employers and em-
ployees? Not to speak of private
undertakings, nothing worthwhile has
Bbeen done to promote industrial demo-
eracy in the sphere of public under-
fakings? Even today the public
undertakings are administered and
managed more or less in as bureaucra-
fic a fashion as before. Distinguished
acholars like Professor Robson main-
tain that the company type of mahage-
ment of public undertakings cannot be
the instrument of democratic socia-
lism. And yet, most of the public
wndertakings which are not managed
by the department, are organised on
the pattern of company management.

It is further stated in the Mid-term
Appraisal of the Third Plan, Madam,
that the Third Plan was intended to
give a more precige content to the
social objective of the Constitution.
We know that these social objectives
are embodied in the Directive Princi-
ples of State Policy, and if really the
Planning Commission thought that the
Plan was intended to give a more pre-
cise content, to the social objectives
of the Constitution, it was its duty to
make a detailed assessment @f our
achievements and of our shortfalls in
tat direction. 1 beg to submit that
there has been no assessment of our
achievements in the implementation
of the Directive Principles of State

Policy.

What are these Directive Principles
of State Policy and what do they
require us to do? They wish us to
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provide adequate means of livelihood
to every citizen to see that there has
been an increase in the standard of
living of the common man. Can we
say that there has been any progress
in that direction? From the report it
is but obvious that in the last two
years we have made hardly any pro-
gress so far as per capita increase in
income is concerned. There has been
an increase of 2'5 per cent. every year
in national income, and more than
2 per cent. per annum increase in the
population. Consequently, there has
been no worthwhile increase in per
capita income. There has been no
shift in income from the upper classes
to.the lower classes. There hag been
considerable increase in prices but
there has not been adequate provision
of dearness allowance even to indus-
trial workers, not tp speak of others.
Consequently in the last two years
there has been no increase in the
standard of living of the common
man. On the other hand, there might
have been some deterioration of the
economic conditions of the poorer sec-
tions of the community.

Equal pay for equal work for both
men and women is another directive
of the Constitution. No attention has
béen paid to this question for quite
a long time and anybody who knows
the conditions of India can say that
women do not get the pay which is
allowed to men in the various fields.

Right to work is another important
objective laid down in the Directive
Principles. Has any progress been
made in this direction? Are we in a
position to say that right to work has
been made a reality for every citizen
in this country? The Government was
conscious of its own limitations and,
therefore, the Government only said
that unemployment would be reduced.
Has unemployment been reduced or
kept stationary? Not more than 56
per cent. of new entrants in the
labour force are being absorbed 1n
gainful employment.

The situation is particularly dis-
quieting in respect of the educated
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«lasses and the agricultural sector. As
e pointed out in the Mid-term Apprai-
sel, the total numbers on the live
registers, with qualifications Matricu-
lation and above increased from 3.7
lakhs in June 1961 to 7.8 lakhs in June
1963. Thus in two years the unem-
Pployment amongst the educated has
increased by more than 35 per cent.

Conditions are worse so far as the
agricultural sector is concerned. The
Planning Commission no doubt ex-
pects some increase in agricuitural
employment. But it is likely to be of
a marginal character. While the pro-
gress of schemes, both for reclamation
and resettlement on agricultural was
as is admitted in the Mid-term Ap-
praisal, very slow, the employment
created by rural works programmes
was not much. It is reported in the
Appraisal that employment was creat-
ed in terms of man-days upto 73
lakhs which means employment to
some 15,000 workers for 250 days a
year. From this it is obvious that
there has been a considerable increase
in unemployment in the rural sector.

Madam, the Directive Principles of
State Policy requires us to provide
public assistance in cases of unem-
ployment in old age. The Planning
Commission, neither in its Third Five
Year Plan report nor in its Mid-term
Appraisal  has paid any worthwhile
attention te this particular problem.

Tre DEPUTY CHAIRMAN: You
may continue later. The House stands
adjourned till 2. 80 .M.

The House then adjourned
for lunch at half past one of
the clock.

o |

The House reassembled after lunch
at half past two of the clock, Tur
Drrury CBAIRMAN in the Chair.

Pror. M. B. LAL: Madam, 1T wss
saying that the Planning Commission
in its appraisal of the Third Five Year
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Plan made a wide assertion that the
plan wag intended to concretise the
social objectives of the Constitutiom
but the Planning Commission did not
iry to find out whether any progress
in that direction was made in the last
two years. 1 must point out that the
Directive Principles of the State
Policy which lay down the social
objectives of the Constitution require
the State to secure by suitable legis-
lation or economic organisation or im
any other way to all workers, agri-
cultural industrial and others, “a
living wage, conditiong of work ensur-
ing a decent standard of life and full
enjoyment of leisure, social and cul-
tural opportunities”. Not to speak of
the living wage, even minimum wage
is not assured to agricultural workers
and to-day the economic condition of
the agricultural workers is worse than
what it was, I should say, even two
years before. Their conditions are
constanly deteriorating

On village housing schemes loss
than 25 per cent. of the Plan provwi-
sion is likely to be spent in the first
three years of the Third Plan acqord-
ing to the appraisal itself.

Again the Directive Principles of
the State Policy require the State te
promote, with special care, the educa-
tional and economic interests of the
weaker sections of the people and in
particular, of the Scheduled Castes
and the Scheduled Tribes and to pro-
tect them from social injustices and
all forms of exploitation. Is it po=si-
ble for us to say that in the last two
or three years, any significant progress
has been made in this matter? If we
study this Third Plan appraisal, along
with the report of the Commissioner
for Scheduled Castes and Schedule#
Tribes, we will note that in the case
of de-notified tribes the percentage
of utilisation of Plan provisions is as
low ag 21 per cent. in three years and
consequently, the shortfall in the
Third Plan period will be much higher
than that which accrued during the
Second Five Year Plan period. In
the case of the Scheduled Tribes, the
shortfall continues to be about 20 per
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cent, a year. In their case the utilisa-
tfion of educational provision wag as
low as 17 per cent. in the first two
years of the Plan, In Madhya Pradesh,
the sghortfall in expenditure on Sche-
duleg Tribes was s high as 50 per
cent. in the State sector and 75 per
cent, in the Central sector in the year
1961-62. The Third Plan envisaged a
higher priority for economic develop-
ment programme for the Backward
Classes, but the State Govern-
ments seem to have paid inade-
quate attention to it. In the case
of Scheduleq Castes stress conti-
nueg to be laid on educational schemes,
As a result of the recommendations
of the Scheduled Tribes Commission,
the target of tribal development blocks
was raised by 120 blocks in the Third
Plan period, But most of the recom-
mendationg with regard to the
economic welfare of ths Scheduled
Tribes and their protection against the
exploitation and the high-handedness
of forest contractors, the Forest
Department officers and money-
lenders, continue to be mostly ignored.
The forest ruleg continue to be as
rigid as before and no steps are taken
to ensure security of tenure to the
tenants of forest villages angd to pro-
tect them against contractors’ exploi-
tation. And 3130 no significant chenge
in the attitude of forest officers is
reported,

The Planning Commission, it is
maintained in the Mid-term Appraisal,
has repeatedly emphasiseq in its
Third Plan Report the importance of
ensuring that the backward classes get
adequate benefit from ihe general
progress and that the special prog-
rammes financed from Plan provision
should not be used as substitute for
the measures necessary to enable these
classes to get due advantage from the
general progress, But no attempt is,
however, made in the Mid-term
Appraisal to assess how far this re-
commendation of the Planning Com-~
mission was effectively implemented
By the Central and the State Cov-
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[ ernments. There is reason to believe

that as before, adequate benefits did
not accrue to the backward classes
from the general progress.

No doubt some significant progress
has been made in the field of educa-
tion. But here too shortfalls are very
glaring, Our speed in the direction ot
literacy has not kept pace with the
increase of our population, and today,
there are more illiterates in India than

there were in 1951. The Mid-term
Appraisal itselt confesseg that the
standard of education, both at the

primary ang at the secondary stages,
has gone down. There has been no im-
provement, so far ag the aiscipline of
students is concerned, No a‘tempt
whatever has so far been made to
cultivate in the students the demo-
cratic spirit, to educate them in the
art of democratic citizenship to befit
them for discharging their dutiee as
democratic citizens. Despite the recom=-
mendations of the Radhakrishnan
Unijversity Education Commission and
of the Mudaliar Secondary Education
Commission, the social ideals of edu-
cation are yet to be determined by
this Government and attempts are yet
to be made to reorientate our educa-
tional system on the basis of those
social ideals.

The Directive Principles of State
Policy required that by January, 1961,
provision for free and compulsory
education for all children up to the
age of fourteen was to be made by the
State. T do not know if even by the
end of the Fifth Five Year Plan, it
would be possible for ug to provide
free and compulsory education to all
children up to the age of fourte=n.

Madam, from all this, it is but
obvious that in the last {wo vears we
have not made any sigr.ificant progress
in achieving the social objectives of
the Constitution laid down in the
Directive Principles of State Policy. It
might be maintained that I have en-
larged the scopbe of the social objec-
tives, that in the Third Five Year
Plan, attention was pald only to some
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of the social objectives of the Constia
tution, In reply to this, I have twg
things to submit. Firstly, the Planning
Commission had no busiress to limiy
the scope of the social objectives of
the Constitution It has only to imples
ment the Directives for the State,
Secondly, I wish to point out that in
the Third Five Year Plan, speca]
attention was invited to three objec~
tives. first, that as citizens, men and
women equally havs the right to
adequate means of livelthood second,
that the ownership and control of the
materia] resources of the community
are so distributed as best to subserve
the camman good; and third, that the
operation of the economic system doeg
not result in the concentration of
wealth and means of production to
the common detriment. I beg to sub-
mit, Madam, that no progress what-
ever hag been made even in regard
to these three social objectives chosen
by the Planning Commission for its
special consideration in the Third
Five Year Plan Report. /

Madam, I may point out that the
Directive Principles of State Policy
also required the State to pay special
attention tp the promotion of cottage
and rural industries and even in the
Third Five Year Plan Report con-
siderable stress was laid on this
matter.

But, have we really made any signi-
ficant achievement even in this
matter? The mid-term appraisal con-
fesses that there has been a certain
decline in the production of gur and
khandsari and vegetable oils, In great
many other village industries, rela-
tively a marginal increase is reported.
The production of handloom cloth and
khadi no doubt showed a gizable
Increase, but at the same time produc-
tion is estimated to fall short of the
Plan target at the end of the Third
Plan period by about 100 to 150
million yards in the case of handloom
cloth and 50 to 60 million yards in the
case of khadi It is admitted in the
mid-term appraisal that small indus~
tries and industrial estates generally
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suffered for want of ccertain  raw
materials especially since the onset of

emergency. I beg to submit, Madam,
that while our Government claims to
be imbued with the spirit of Mahatma
Gandhi, the Father of the Nation, and
claims to stand for the promotion of
small-scale industries, cottage and
rural industries, ag required by the
Father of the Nation, this Government
is according stepmotherly treatment
to cottage and rural industries as
well as to other small-scale industries.
Take the case of gur and khandsari.
Sometimeg the Government becomes-
very enthusiastic aboui promoting
khandsari. Sometimes all sorts of res-
trictions are imposed on the produc-
tion of gur and khandsari, Thig very
year the Defence of India Ruleg were
used to regulate the supply of sugar-
cane for the purpose of producing
gur and khandsari and the Defence
of India Rules were utilised to control

inter-State movement of gur, 1 do not
know, Madam, in what way national

security was going to be affected if
such restrictions had not been impos-

ed on the inter-State movement of
gur. I have no doubt in my mind that
it was a misuse of the powers granted
by Parliament under the Defence of
India Act and Defence of India Rules

to strengthen national security.
Acharya Vinoba Bhave was right in
condemning this use of the Defence
of India Rules as an offence against

India, National security demands
national integration, better distribution
of commodities throughout the
country, National emergency and
national gecurity do not demand such
restrictions as might create secarcity

of commodities in certain parts of the
country. I beg to submit that these
controls on inter-State movements of
gur tend to generate corruption and
smuggling on a wide scale, When 1

wag a boy, there used to be black-
marketing and smuggling of opium
and cocaine. Now, there is smuggling
of gur in trucks. May I know in what
way these activities, smuggling and
corruption, are conducive to the pro-
motion of national security in this
country? Madam, wunder the Defence
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©of India Rules we have empowered
the Government even to destroy any
property if it deemg necessary in the
interests of national security. But the
Government will not be justified in
destroying any property unless it is
necessary to promote national security,
To save India from foreign aggres-
glon, wide powers had to be given to
the Government but these wide
bowers are to be used by the Govern-
ment with adequate care, If they are
used indiscriminately, they may,
instead of protecting democracy and
freedom of the people, tend to destroy
democracy in the country. I submit
that the Government is not using the
" Pefence of India Rules for the pur-
“‘poses for which they were intended
and are utilising those Rules for pur-

poses for which they were not
gntended.
Sarr LOKANATH MISRA

(Orissa): They are using on those
people who gave them.

Pror. M. B. LAL: Madam, the
Third Plan was conceived of ag a first

" phase of intensive development lead-
® in towards a eelf-reliant and self-
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ag compared to 79.7 million tons im
both 1960-61 and 1961-62, There is no
doubt that this reduction is due to bad
weather. But can it be denied that it
is also due to our own acts of omission
and commission? In the Third Five
Year Plan Report many suggestions
were made to bring about coordination
of various agencie; functioning for
agricultural development but no
efforts in that direction were made.
Only day before yesterday Mr, Bhagat,
Planning Minister, told us that now
the problem of co-ordination was
being looked into,

It is said that in the case of big
jrrigation projects the shortfall at the
end of the Third Plan period is likely
to be of the order of 52 million
acres of potential and 2.8 million acres
of utilisation, In the case of minor
irrigation the achievement is expected
to exceed the plan target by one
million acres. But this gain is largely
offset by the loss of irrigation arising
from inadequate maintenance of tanks,
tubewelly and diversion works. Con-
siderable shortfall is also reported in
the case of soil conservation, dry
farming, use of chemical fertilisers
and increase in the area under im-
proved seeds. The problem of flood

~ generating economy. Stress was laid
“con strengthening both agtricultural
* economy and industrial development
"+ and yet this mid-term appraisal points

control continues to defy solution.

Madam, I have in my hand a Report
of a Committee which tried to assess

out that no progress whatever has
- been achieved so far as agriculture is
- concerned. What does it say? It says
that in the first year of the Third
-~ Plan, agricultural output was slightly
' higher than in the previous year. The
' index number of agricultural produc-
tion increased from 139.6 in 1960-61
to 1414 in 1961-62 but in 1962-63,
there was a set back in the out-turn of
foodgraing as well as of sugarcane, jute
and oilseeds and consequently the
index of total agricultural production
dropped down to 136.8 in that year.

i
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Foodgrain production was of the
order of 76.8 million tons in 1962-63
- R
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the working of tubewells in Uttar
Pradesh If you read this Report you
will find that instead of going ahead
we are going backwards. Accordipg to
this Report in the year 1951-52 each
tubewell irrigated on an average 426
acres while in 1958-80 each tubewell
on an average irrigated only 314
acres, Again while in the year 1950-
51 each tubewell worked on an
average 3621 hours, in the year 1959-
60 each tubewell on gan average
worked for 2350 hours. Thus, Madam,
in the last ten yearg instead of making
any progress in better utilisation of
our tubewells we were utilising them
less by 25 per cent in case of irrigating
land and by 33 per cent so far as
working per hour of tubewells was
1

X
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qoneerned. That indicates whether we
are proceeding, No doubt, some prog-
rese has been made so far g8 develop-
ment of certain basic and heavy
industries is concerned but here too
there has been considerable shortfall.
Ag is pointed out in the Report itself,
industrial production increased by
only 6.5 per cent and eight per cent
respectively in the first two years of
the Third Plan as compared to the
rise of something like 11 per cent
per annum anticipated jn the Third
Plan, And if the shortfall is to be
estimated on the basis of the contemp-
lateq increage in production during
the Third Plan period the shortfall at
the end of the Plap is likely to be of
the order of 25 per cent in iron and
steel, 715 per cent in alloy, {ool and
stainless stee]l more than 20 per cent
in aluminium more than 40 per cent
in cast iron pipes, about 35 per cent
in steel wire ropes, steel castings and
forgings, more than 20 per cent in
machine tools, more than 50 per cent
in boilers, more than 30 per cent in
fertilisers, more than 23 per cent in
sulphuric acid, more than 60 per cent
in soda ash and so on. There will also
‘be a shortfall of 38 per cent in the
production of coal in public sector
collieries though the private sector is
likely to fulfii the allocated target.
Progress in respect of coal washery
has also been behind scheduide

From all this what can be our
-conclusion? We have made no prog-
ress towards the Dbuilding up of a
democratic socialist society. We have
made no significant progress so far as
social objectives of the Plan are con-
cerned. We have made no progress
worth the name so far as small-scale,
cottage and rural industries are con-
cerned In regard to agricultural
development our condition has
"deteriorated. There js no significant
~progress so far as consumer goods
industries are concerned The actual
production .of cotton textiles in cotton
factories has gone down = Some
‘progress has no doubt been made so
far as heavy industries are concerned
out the shortfall is very great. This

-

'
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can at best be edlled & progress
report. But it is not a réport of
achievement, It has turned out to be
a report of shorifalls and failures,

When there was o national emer-
gency the Government felt that there
was need for greater taxation. As is
pointed out by a Member of this
House last time while we have failed
all along the line we have been able
to impose higher taxation than what
was contemplated in the Third Plan.

I beg to submit that the national
emergency created by the Chinese
aggression required of us a greater
sense of urgency, a better sense of
direction as well as considerable
reduction in wasteful expenditure and
stupendous efforts for strengthening
the national economy. To meet the

ideological challenge of communist
China considerable orientation of
social and economic life was also

needed. Although there have been
brave pronouncements to this eftect by
responsible leaderg and Ministers
including the Prime Minister of India,
both Central and State Governments
do not seem to be very serious about
thern, The Government machinery is
not geared to g greater sense of ur-
gency and a better sense of direction.
Tt continues to suffer from corruption,
inefficiency ang lack of co-ordination.
A great many State Governments are
fraught with internal dissensions
which hardly permit them to deal
with even such matters as demand
immediate attention. There has been
no effective check on wasteful
expenditure. Even the rate of growth
of economic development has not
been quickened much in the Tlast
several months. There is nothing to
warrant a better economic system and
a steady economic  development
commensurate with the national
requirements.

- T am here reminded of a recent
resolution of the ruling party regard-
ing democracy and socialism. When
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the resolution waga passed, our Prime
Minister maintaineg that work should
be carried qut with a sense of greater
urgency, The resolution is said to be
intended to bring into focus the
Congress approach ip democracy and
socialism. But it is nothing put a bad
summary of a chapter of the Third
Five Year Plan Repdrt. There is noth-
ing very definite about the picture of
democratic socialism. The Congress
definition of socialism continues to be
as vague and woolly as it was before
Bhubaneswar-resolution,

Sert LOKANATH MISRA: They
will define it in their next election,

Pror, M. B. LAL: I beg to submit
to my friend, Mr. Misra, and other
members of the Swatantra Party that
while they think that the Congress is
marching ahead towards not only
socialism but totalitarian communism,
I feel convinced that the Congress
brand of socialism is not socialism, it
is only an aide-de-camp of capital-
ism. It is not intended to promote
socialism. It is intended on the other
hand, to puild up an infra-structure,
without which even today capitalism
cannot function in this country. If the
Congress stands for socialism, it must
finally say so clearly and march ahead
towards socialism and if it does not
stanq for socialism, for God's sake it
must not talk of socialism and thereby
let them not be resvonsible for mis-
leading the peovle about the
connotation of socialism,

Sar1 JOSEPH MATHEN (Kerala):
How does the hon, Member define the
present mergar between PSP and
Socialists?

Pror. M. B. LAL: I may point out
to my hon. friend that if he wishes to
know the PSP’s conception of social-
ism, he has only to spend eight annas,
He will get a copv of the policy <tate-
ment of the Praja Socialist Party,
which is in more than sixty pages,
defines in the clearest possible
language the PSP’s conception of
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socialism ang democracy, the PSP's
conception of socialist democracy,
socialist economy, socialist morality
and socialist culture.

Surr JOSEPH MATHEN: Now, you
have surrendered fo Lohia socialism.

Pror. M. B. LAL: Ag far ag our
co-operation with Socialists jg con~
cerned, it is a reunion of two
brothers. We were together, Somehow
we lost our tempers. We separated.
We are meeting again. When
we say We are meeting unconditional-
ly, we meet on the basic principles of
democratic socialism, which, we have
always maintained, gre similar.

Surr P. L. KUREEL URF TALIB

(Uttar Pradesh): They are one and
the same,

Pror. M. B. LAL: Therefore, today
while we are ftrying to promote
sacialist unity, we are in no way
diluting our faith in democratic
socialism. We are only forging the
unity of socislist forces, of those who
have stood for democratic socialism
since 1934.

Smmr M. C. SHAH (Gujarat):
Madam, I think the Planning Commis-
sion and the Minister concerned
deserve our compliments for their
presentation of this very useful docu-
ment which examines how we bhave
progressed and where we have failed
in the Third Plan I rememb~~ there
was a «<imilar appraisal of the Second
Plan alsp ang as g result of the dis-
cussion and the suggestions made
during the gppraisal of the Second
Plan. it was possible for the Planning
Commission ang the Ministries con-
cerned to reach manv of the targets
which would not have bern reached if
thera was not thiz frre ang  frank
discussion Tt is well known tha; we
have not much exmerience of plarning
in aur countrv. During tha 1ast deende,
that is. the first period durine which
we had a sort of planning, we gained
«nme axverience and as a vesult of
that experience we have framed the
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Third Plan. And now we are examin-
ing mn the midst how we have pro-
ceeded, where we have failed and
what steps should be taken to achieve
the targets that have bheen laig down.
It is also well known that in a demo-
cratic set-up it ig very difficult to have
successful planning as in totalitarian
countries like Russia gnd China, Even
then we have noticed that both these
countries have not been able to achievg
the targets they have laid down in
their plans and practically both Russia
and Ching have faileq in achieving
the targets set in their plans. We can,
therefore, visualise what difficulties a
«democratic country has tp face in
reaching the targets when it has to
carry the entire country and it has
t0 pe implemented by the people at
large. We know that we are a country
of 44 crores of citizens and for a
successful implementation of the Plan,
unless each and every citzen considers
the Plan to be his own, it will be very
difficult to reach the successes which
we anticipate. j

This appraisal deals with very im-

portant  subjects like  economic
background, Plan outlay, financial re-
sources, Plan implementation, ad-

ministrative machinery, etc. Together
with these we are alsg aware of our
-difficulties such ag want of up-to-date
technical skill and knowledge, 1-ck of
experience, procedural delays, lack of
administrative co-ordination, etc. In
the Thirg Plan the greatest emphasis
has been laig on the development of
agriculture, which holdy the key to our
economic growth, |

The Third Plan postulated an
increase in agricultural production of
about 30 per cent, but actually the
first half of the Third Plan has been
for a variety of reasony a veriod of
verv slow economic growth Seasonal
conditions have playeq their part and
actual production hag not corresponded
to the targets that have heen laid
down. We all know that about 20 ver
«cent of our population is dependent on
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agriculture. Agriculture gives more
than 50 per cent as its share to our
national income, But in spite of all
this agriculturists who cultivate the
lands are not in a position to make
both their ends meet, Those who
come from the rural areas have expe-
rience of the difficulties that are faced
by our farmers in agriculture in spite
of the fact that they are very anxious
to see that agricultura] production
rises because it ig tp their own
advantage and to the advantage of the
country as a whole. But even then we
find that agriculturists are, if I may
say so, a neglected part of our com-~
munity, ang we have as a matter of
fact no full sppreciation of the dif-
culties and obstacles that come in the
way of our gagriculturists. We know
the conditiong prevailing in our rural
areas, Any intelligent ang educated
youth would always like to leave his
village and go to a town for bettering
his prospects. We fing that our
villages are denuded of intelligence,
because whenever we find a bright
boy who is well educated, who seems
to be a promising youth, he is not
enamoured of the environment in the
village because he cannot reach his
ambitions there. He has therefore ¢o
leave the village ang go to the cities
or to the towns, and therefore the
village becomes poorer to that extent
in the matter of intelligence,

Then what are the social conditions
and the economic conditions prevailing
there? They are such that nobody
would like to live in a village if he
can afford to go to a city or to a town.
Under these circumstances how can
we expect that our villages will under
independence thrive like anything? Ag
a matter of fact we find that the
villages are going down everv day.
There ig unemployment. Agriculture
does not vield to thg farmers what
they expected, Then there are s0
manv drawbacks and handicaps to
nrogressive  agrienlture. The main
drawbacks are: unfimely and irresntar
rains; non-availability of sufficient
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farmyard manure and organic manure;
uneconomic holdings; lack of reason-
able prices; lack of appreciation of the
economic condition of the farmers;
lack of finance at the crucial period;
and lack of agricultural credit. One
might say that agriculture suffers
from seed to marketing. This is the
actual condition in which our agri-
cultural profession is functioning
today, and yet we expect, too much
from this profession in order to see
that our economy succeeds. In these
conditions it is very necessary that on
those areas which are favoured with
assured rainiall or where there are 3T
rigation facilities to see that agricul-
ture becomes progressive and the per
acre production also goes up. But that
depends upon so many factors, and
allround  co-operation is  very
essential.

It is very neaessary that in agri-
culture also we must have a progres-
sive view. We must take advantage
of the new inventions of chemistry.
We must take the beneflt of the new
techniques that are evolved in other
advanced countries.

Then there must be at least the
minimum economic holding What do
we find {oday? On the one hang we
are trying to establish more and
more co-operative farming gocieties.
Last week a question was put by me
as to how many co-operative farming
societies are actually functioning in
the country ang what our experience
is as to whether as 5 result of co-
operative farming agricultural pro-
duction per acre has gone up. The
Minister informed me—I do not
exactly vemember 4{he number of
societies but he said—that it is the
experience of the co-operative farm-
ing societies that the production per
acre continues to rise. That means
that we must have economic holdings.
To take advantage of the technical
“know-how” it is necessary that we
must bave large holdings, and small
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holdings cannot give us the desired
resuits. On the oiher hang what do
we find? There ig this Bhoodan move-
ment. There are milliong of people
who gre landless and who are land-
hungry, They want that they should
be given one acre of land, some
“guntha” of land, and as a result of
this Bhoodan movement what do we
see? The agriculturist or farmer
donates one acre or half an acre _or
whatever smal]l land he can afford to
part with. This is donated to the
Bhoodan movement. These lands that

are collected under the Bhoodan
movement are distributed to those
landless labourers whg are Jand-

hungry to become farmers. We give
them half an acre or three-fourths of
an acre or an acre at the most. This
is the true position that is prevailing
in our country. On the one hand we
want this co-operative farming o
have higher production, On the other
hand under this Bhoodan movement
landless labourers are given an acre
or half an acre of l1and. How will both
these things ensure our ultimate aim?
1 would therefore urge very seriously
that the Government must come to a
decision s to whether we want this
agriculture to proceed as it is or we
want it to take advantage of the new
inventions, the new techniques in
which case economic holdings are a
must. We cannot afford to have small
holdings. Of course I know that it is
very difficult in 3 democratic set-up
to compe] the people to join together
and have economic holdings, but
unless we do that, 1 am gfraid we
are going to fail ang there will be
no economic growth by way of higher
agricultural production. From one
report I have found that in 1948-4%
the country imported 30 lakh tons of
toodgrains, and in 1962-63 38 lakh
tong of foodgrains had to pe imported,
See our progress. I remember our
Prime Minister telling the country—
it was in the year 1953 or 1934, T am
not sure of the exact year but he told
the country—that he was not going to
import even one grain of foodstuff;
the country may have to suffer but it
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must come up and raise the agri-
cultural production to that level
where the people of India would feed
themselves, He was against importing
any foodstuff whatever so that the
people could put their best to increase
agricultural production. In spite of
that the position is that in the year
1962-63 we are importing 38 lakh tons
ot foodgrains to feeqd our people. Just
see the position. Thig is a country
which is for centuries agriculture-
minded, a country of agriculturists, if
I might say so, The other people are
very few and far petween. Even then
in gpite of all this in the blessed
year 1962-63 the country had to im-
port 38 lakh tons of foodgrains to
feed its population.

Then we are tolg that during the
first three years of the Third Plan
ahqut Rs 630 crores were spent in
various forms for agricultural
development, that is, Rs. 300 crores
on major and medium irrigation
schemeg and the rest on other pro-
jects. But when we discuss with the
Irrigation Minigtry  about the
utilisation potential, we find that there
is a great lag. The potential that has
been created is not utilisej by the
farmers, That is a fact known to
everybody who has some idea of our
agricultural set-up. Now what are the
difficulties? The difficulties are about
the feeder channels. Where a canal
passes through a certain area fields
abutting on this canal can take advan-
tage of it. But owners of such fields
do not permit the digging of a field
channel to take the water from the
canal to other fields, which are behind.
I know in Gujarat they have passed
a law under which a farmer could be
compelled to allow a canal to be dug
in his fleld in order to take water to
the other flelds situateg behind the
abutting fleld. But the fact remains
that we are not in 5 position to utilise
the entire potential that has been
ereated for irrigation.

Yor the due development of agri-
culture, the following measures are

\
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necessary—security of tenure to the:
farmer, economic holdings, improved
seeds and implements, full ytilisation
of the irrigation facilities, an adequate
ang reasonable price for the agri-
cultural produce based on the cost of
production, agricultural research and
irrigation. Now, the farmer js the only
producer who takes his produce to
the market for selling. In all other
industries the buyers go to
the sellers but here the seller has
to go to the buyer, and he has to
undergo the evils of g buyers’ market,
and as a result thereof, he does not ged
his due.

[Tax VICE-CHAIRMAN, (Sart M. P.
BrarcAva) in the Chair)

Another thing to which I want to
draw attention ig that whatever
results are achieveqd by us as a resuld
of planning, they are wiped away as
a result of increase in population.
What do we find? The population has
been rising like anything. In spite of
efforts at family planning, the popula-
tion goes on increasing and the little
benefit that we get by way of
economic development in the country
vanishes because of the increase in
population, and as a result thereof, a
man in the village or an ordinary
citizen does not feel any impact
whatsoever of the functioning and the
execution of our Plans. The average
citizen looks with wonder at the rich
people becoming richer Not only do
they become richer, but they display
their wealth, ang the poor are becom-
ing poorer; the disparity between the

two is daily increasing. So, the
ordinary citizen feels perturbed as to
why it jg that in a2 democratic and
independent country like ours this

disparity is increasing in spite of all
the promises given by our leaders off
and on. In addition to this the prices
are soaring high, the essential com-
modities are scarce and peovle with
fixed incomes ara at a loss to under-
stand how to maintain themselves ang-
their families with this rise in prices.
It is therefore very essential ¢, note-

N
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that the two most important targets
are to increase our agricultural pro-
duction and to see that the wealth
that is produceqd is fairly and equitably

distributed to all the parties con-
-cerned.
ThEn there are two Mmore things

‘The administrative machinery has not
proved itself competent enough to
implement in the right spirit the
nationa] goal of economic growth It
is therefore necessary that the agri-
cultural prospects of the country
‘should be reviewed off and on during
the year. Only the National Develop-
ment Council reviewing this progress
will not suffice, it is very necessary
that the Ministers at the State level
and even people at the district level
-should review agricultural production
frequently, and the farmer should
feel that he has a place, a status and
that he can do something for the
‘welfare of the country. My friend,
"Shri Vijay Singh, narrated how in his
State and in his district non-officials
are totally, neglecteq in the implemen-
tation of thege plans. Then, how are
we going t0 make the Plan succeed if
“lenders and people who count are not
associated with this progress? It
is therefore verv necessarv that the
administrative machinerv should rise
to the occasion; the local leaders, the
ponular people, should be associated
with al] the<e projects, and then and
then alone will it he nossible for us to
see that the Plan succeeds, !

Thank you.

Sur1 K SANTHANAM  (Madras):
"Mr. Vice-Chairman, it is of supreme
imoortance to the country that the
Plan succeeds but the success of the
planning cannot come out of mere
wichfu] thinking Therefore, we must
clearly visualise the existing citnation,
—determine the neede of that situation
and take action accordingly.

Now, what are the hasic factg as
- disclosed by the Mid-term Appraisal?

P
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The first fact is that the outlay has
proceeded according to the Plan; that
is, 56 per cent of the promised outlay '
has been spent in the first three years
and only 44 per cent remaing for the
next two years. But as a result of this
outlay, no increase has been shown in
agriculture It is not for want of out-
lay in agriculture itself, “During the
first three years of the Third Plan,
about Rs. 65 crores were spent on
various forms of agricultural develop-
ment including nearly Rs 300 crores

on major and medium irrigation
schemes, Rs. 123 crores on minor
irrigation and the rest on other

programmes.” I am reading from a
review of the Mid-term Appraisal by
a member of the Planning Commission,
Mr. Tarlok Singh.

Secondly, the increase in industry
has been only 20 per cent as against
the planned 42 per cent. for three
years and the increase in national
income is onlv B3 per cent as against
185 per cent, and there has been a
gizeable increase in the price level.

Now, what are the conclusions we
have to draw from these basic facts?
The first conclusion that I draw is that
outlav in agriculture has become un-
productive altogether, Why? 1 tried to
indicate the reasong in my speech on
the debate on food. Then I pointed
out that in our enthusiasm tp show
more acreage under irrieation we are
allowing an equal or a larger amount
of acreage t0 go out of irrigatiorn from
tanks and minnr irrigation schemes
We are multiplving the serg farms,
but the seed iz deteriorating. Simi-
larlv, in all other respects, agricul-
tural programmes have developed big
leaks sn that thaneh  thera is more
outlav there, thoush we are nouring
in more monev inta agriculture, no
prooress ig helng achieved, T am frretic
fied  in this  conclusion hv thege
ohaervatinne of the memher of the
Planning Clommicsion that T have al
readv mentioned He save—

‘But the nrohlam has ernwn in
size, the agricultural effort is
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spread over too vast ap area, and
the existing organisation and person-
nel are not really sufficient for ach-
ieving the results expected of them.
whether in carrying out various ag-
ricultural programmes or in utilising
the existing resources such as irri-
gation and the results of research”.

Mid-term Appraisal of

Again, in industry, our investment
i3 beginning to show rather a
tendency of diminishing returns but
equally investment . . . .

SHrr C. D, PANDE: No returns.

Sart K, SANTHANAM: No, in
industry, it is not ‘no return’. Our
industria] development shows that,
there is a diminishing return in
industry. And why? It is because we
are anxious to build newer and newer
plants, we do not take steps to see
that the plants which are already set
up are working to capacity. In the
beginning stages it was possible to
contend that the new industry will
take time to give results; there is a
time-lag between the setting up of an
industry and its giving returns. The
industrial plants started in the first
two years of the Third Plan may not
be yielding fruit, but the plants set
up at the end of the Second Five Year
Plan must be yielding fruits-now.
Therefore, there is no reason why
our industry has not shown an expan-
sion of 14 per cent per year which wag
forecast in the Third Plan Report,

Ang again, why should there pe an
increase in prices? It is because
more purchasing power is pumped into

_the economy than can be absorbed by
the increased production @ Again, I
wish to quote Mr. Tarlok Singh. He

sa?vs: ) |

“A major lesson to be drawn from
the present debate in the country is
that planning and policies connect-
ed with planning must come much
more intimately into the sphere of
current economic policy and action
than has been the case so far.”

1176 RS—6. ‘

[ 24 FEB. 1964 ]

Third Five Year Plan 1862

“Now construction and develop-
ment will of course be a special
concern of those responsible for
planning, but success in this sphere
depends to no small extent on the
success with which the existing
economy is being currently operat-
ed.”

Therefore the issues before the coun-
try are : Is the present state of
planning as indicated by the trends of
the Third Plan only the fault of im-
plementation, or is there anything
radically wrong in the planning itself?
The Mid-term Appraisal assumes that
everything is right with the Plan,
that what is wrong is only with im-
plementation. I do not agree with
this assumption. I think there is
something radically wrong with the
planning itself, and unless this is
remedied, the same failures will be
repeated again and again, and there-
fore a radical revision, a radical over-
hauling of the planning machinery
and the Planning Commission itself is
essential before the crisis in planning
can be overcome.

Now what are the serious defects in
planning as I conceive of them? First
there is over emphasis on the financial
outlay, and the financial outlay is
divorced altogether from the physical
results. In fact, in many parts of this
report we read only that—fortunately!
—there is no setback in the outlay.
Now in the matter of soil conserva-
tion there is deep regret that the
States have not spent the amounts
allocated. I wish a proper commis-
sion were appointed to find out what
have been the results of the money
invested in the so-called land recla-
mation and soil conservation during
the last 12 years. I do not deny that
they are very important aspects of
agricultural development. But in our
country almost all useful land has
been cultivated {for hundreds and
hundreds of years. Therefore, except
where it is connected with new irri-
gation schemes, almost all land recla-
mation is a waste of effort, and this
soil conservation is a thing which
must come later, when the country
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can afford it. Today it is an unpre. | for instance minor irrigation. The

ductive investment and I think, except
in some cases where of course it is
useful, by and large the so-called
investment on soil conservation is
merely an investment which does not
lead to any results in the immediate
future, and we cannot afford any
investment which does not produce
results in the near future. In the
same way everywhere the spending
of money is very important—accord-
ing to them—not the results. It is
this attitude towards planning that
has been mainly responsible for the
untoward results indicated in the
Appraisal.

Then again the idea iz that in every
field, in agriculture, in cottage indus-
iry, in small industries. we have to
put down a target, spend a certain
sum of money and hope that a certain
result will be obtained; that seems to
be the underlying idea. Target plan-
ming is useful in certain spheres, for
instance in education, how many
schools you want to open, how many
medical colleges you want to esta-
blish, and so on. Similarly in the case
of industry you can say you want to
set up so many industries. But where
the co-operation of a large number of
human beings is involved, as in agri-
culture, in cottage industry, etc., you
cannot say, “l am going to spend so
many crores of rupees”, and say, “I
am going to produce this result” I
say, target planning in such fields
where human co-operation is the es~
sential ingredient, is altogether wrong,
and it involves a tremendous amount
of waste of funds. So what I would
suggest ig this, that planning must be
directional, not target-planning. You
must say you want to go in this direc-
tion, and the money will be spent to
the extent that you move. If you do
not move, you do not spend money;
otherwise you spend money. There-
fore the idea that target-planning
should pervade the entire field of
planning is one of the fundamental
mistakes in our planning. Then there
is complete lack of initiative and
growth from below; everywhere it is

Planning Commission- says, “ 1 shall
give you money if you increase minor
irrigation works and extend it to a
certain number of acres.” But all the
panchayats which I visited, they com-
plained that they want money not for
new irrigation works but for repair-
ing the old tanks, for keeping the old
irrigation works intact. If for five
years the Planning Commission
decides to have no more new minor
irrigation schemes and put to use all
the money that it can find to restore
old tanks, wells and other sourceg of
supply which had been builf up
through the ages and gone into disuse,
then I am sure it can show much more
agricultural production than is the
case now of showing paper figures of
increase of acres. I have discussed it
with many persons, with high officials,
District Magistrates and others, but I
find there is no money at all for re-
pairing the tanks. They have been
transferred to the Panchayat Samitis
or the Panchayat Boards, and they
were all asking me, “How are we to
repair these? No funds have been
transferred to us.”

New minor irrigation works are
being developed but at huge cost.
There have been minor irrigation

schemes in which as much as two
thousand rupees per acre have been
spent whereas for the same result a
mere hundred rupees or a hundred
and fifty rupees would have sufficed in
the other case I mentioned. It is all
because you have got a set scheme
imposed from above that minor irri-
gation must be extended to such and
such an extent, and you have allotted
the money for that purpose. and it
cannot be spent for maintaining or
improving the olq sources of irripa-
tion; it can be spent only for show-
ing some kind of new minor irrigation
works. Therefore, in all these matters
which concern human beings, the
initiative must come from below both
for planning and for implementation.
Therefore, in our report on Panchayat
finance we have suggested that
Rg 400 crores should be set apart as

]
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a lump sum, and each Panchayat
should be asked to choose its own
development projects and as it imple-
ments them money must be given.
You should not impose a scheme of
development on the Panchayats. The
people must be left to choose it them-
selves. They must have the vitality.
They must be able to think and say,
“This is what we want”. Even if
they want to build a temple, I say
they should be allowed to build a
temple, because in the building of the
temple the whole people come toge-
ther; their emotions are aroused. But
today the position is not so; every-
thing comes from above; it is a dead
imposition and it does not evoke any
feelings in the people.

Now I want to save the time of the
House and I do not want to go into
unnecessary details. There are some
lessons to be learnt from the Mid-term
Appraisal and the points made by
many members. This false division
between maintenance and develop-
ment must go. Maintenance is much
more important, at least as important
as development and only the money
which is surplus must go for develop-
ment. Take. for instance. roads. I
have already mentioned minor irriga-
tion. Everywhere roads are in a very
sad condition. They are not being
maintained properly and then you
want to go on building new roads.
What is the wuse of building new
roads if the existing ones cannot be
maintained. Every road programme
in the Plan itself should provide for
improvement and maintenance of
existing new roads. And then wher-
ever there is surplus, you can build
roads. To that I have no objection.
The so-called national highways in
many parts of the country are neither
national nor highways. They are in
the most pitiable condition. How can
any national highway be maintained
by less than Rs. 6,000. Rs. 7,000 or
Rs. 10,000 a mile? But for that pur-
pose they give only a pittance. The
State Engineers say, “How can we
maintain these national highways it no
proper grants are given?”
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Then we must have concentration.
The idea that the Plan should be
spread over the entire economic acti-
vity of the country is a false idea. I
we want to do it, we must have not
10,000 or 5,000 crores of rupees every
five years but 100,000 crores of
rupees, if we want to spread our Plan
over the entire economy of the coun-
try. What is being done now is like
a little bit of butter spread over a big
loaf of bread. Amounts are spread
over the entire country, and, there-
fore, we do not see any result. We
must have concentration. We must
leave certain things alone. Let the
people wait and when the turn comes,
concentrate on it. I do agree that
on basic industries, power and trans-
port there should be concentration.
Similarly, there should be concentra-
tion in the production of fertilizers,
agricultural implements and insecti-
cides. Similarly, there must be more
and more concentration on the main-
tenance of irrigation schemes than on

Third Five Year Plan

new irrigation schemes. Take educa-
tion. Why should we have these
multi-purpose  schools, three-year

courses and all kinds of things which
involve crores and crores of rupees?
We must concentrate on having uni-
versal elementary education and then
expand junior technical education,
technical colleges and institutes. They
are the immediate need. Instead of
that the amount on education is being
spent over ga variety of schemes, a
little here and a little there and a
little in some other third place and
the result is very small

Then there are areas in which con-
solidation is highly important these
days. Take, for instance, our techni-
cal institutions. We have built a large
number of technical institutions,
medical colleges, Engineering colleges
and scientific laboratories, but they
are not properly staffed. they are not
properly equipped. and unless we
consolidate them, further expansion
will mean deterioration in quality.
Therefore. consolidation is another
principle that we must adopt.

Then. the flow of purchasing power
in the form of Plans should be regu-
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lated with a view to controlling the
price level. If you say that you would
put in some crores in a certain project
irrespective of whether the purchas-
ing power is going to be matched
with production or not, then inflation
becomes something inherent and
inescapable. Therefore, there should
be some machinery by which every
year the purchasing power must be
computed vis-a-vis production. If
there is less production in a year,
reduce the purchasing power for the
next year so that the price level will
be more or less stable.

I think the Planning Commission
themselves are lacking in some essen-
tial information to decide issues pro-
perly. For the last four years I have
been crying hoarse for a proper
balance-sheet of investment—how
much of investment is productive,
how much is semi-productive, how
much is unproductive. Unless we
know that, we cannot in future regu-
late our investment. So only the pro-
ductive investment will result in
larger production. And if possible,
we must eliminate unproductive
investment.

Now the Finance Minister is here.
I wish to remind him of his sugges-
tion that hereafter our investment
should be income-oriented, not con-
sumption-oriented. If I understood
him correctly, he meang that the
investment must be more and more—
productive. It should be giving a
return and not merely be absorbed in
pure consumption. Such a balance-
sheet should be given. Unless it is
given, neither the Planning Commis-
sion will know what they are Jdoing
nor will the country know how the so-
called investments are being put to
use.

Then there must be a close corres-
pondence between potential and per-
formance. So far as irrigation is con-
cerned, we know that there ig a lot
of potential which has not been uti-
lised. But that happens in industry
also. In the case of each industry
which has been set up in the last ten
or twelve years we would like to
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know what is the capacity and what
is the actual utilisation. The gulf
between the potential capacity and
use is increasing. We find that instead
of increased investment the industry
is showing  diminishing returns.
Thirdly, we must know how the in-
come is being distributed.

We are talking of socialism. But
actually capitalism is getting streng-
thened, by the method in which the
income is getting distributed, rural
masses are not getting much. Nor
are the proletariat in towns getting
much of this income. The upper
classes may get some. The richer
classes are getting a lot. Therefore,
this income distribution is one of the
regressing factors in our economy and
so long as the Planning Commission
is not able to rectify it, much of the
Plan is bound to go wrong.

Again, lastly, I want that the plan-
ning bureaucracy should be completely
overhauled, I have no doubt that if
the planning bureaucracy is reduced
to one-forth, that is, instead of spend-
ing a crore of rupees we spend only
Rs. 25 lakhs a year on the staff of the
Planning Commission, the planning
efficiency will be improved four-fold.
It is the vast bureaucracy that is ab-
sorbing the energy of the Planning
Commission. The Planning Commis-
sion should be sitting as a committee,
deciding on policies. But they have
become a Cabinet. Each member has
his portfolio and he goes on adding to
his activity. I think that the whole
thing is a mistake. The whole thing
should be scrapped and probably we
shall have to start again from the
scratch.

4 pM.
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IAT 9T HIOR &Y GrATaEr A
ot & w9 €Y 1 I RY F A v

aﬁmgqa’rrf‘meﬁmgﬁm
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Fopgrat amataT H sSgu g
T HAT F 7T T &, TR @A 2
oY S, A8 AN G "I, ST ST
3@ TR | ITH A waed
fesw ot & dowm & fowwt
g S @A g—x@ WA ¥ W
JoaT E—uX T 7 afwm § fE
Tgt ¥ ¥o. 4 Sfqwa FW Ao

oF I AT 98 e @ fe
frr o gt # foge W w9 @@
F e §— 29 § Iy an
# gt wear, S ST FT ATfgh—
ITH WA H S T GiArarr &
I 9 § g TR 3P AXE § FH ALY
&Y TgT & AR AL TTH GATL W A
F qror § 5 a8 &t dEd deadfy
FroreT &1 &, 98 T A #T §, SO
g " FUT T WX THT 78S £ |
ws gaw § amar a9 6 fa gt &
UTT FR AT AR & SRT qIFT
AT & 7S WX T $19 S99 FET
Tifgd ag Wt #X T I, 9 agw e
0 & fd TTaT @7 97 IGHT I
TEt #¢ ", B #9 @ ag '
TN AT § ) gF AR R T ST
a9 TEY & 7 9w @t 0T Ty
F1E oY JIAT HOAT AT F [ AT g
o5 wig wge FE < fF A0 e ¥
frre X 3 g | ag &N 9T a8 2 )
g T 9 FUT TIAT AT ST
R EF FM B AYT FA AN E |
A a1 5 & 52 TH7 §, WO g
g & 5 w1 S fquifa aeg @,
&t & & AR 9% 3@ AT, IR @
FH F wuwa W oEy feafy §
g S fF AgRart w7 ag
WAL FT W FRT AR gafaarc
FTT 1| 79X T X garear
qIgd ¥ 987 ¥ TI9AT g7 Y § Fop gw
q0 &7 T FT G e @iy
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[t fwaraee wereTerst Jifemn]
EAF: ITHT 99T Y ASET H—
¥ o wewe feW s §—3y
T TAT FH T FT AT ZAT & )
a1 ot feafg ¥ w9y Yoo FUT ®UN
I q@7 T g7 AT ¥ 399 F &7 o
YA FE @ § ¥R T ¥ W A9
IR AT § AT TS FL ARG NG,
I "WIYR A FG FI AG) A HIT AGH
F AT § R, a1 3w Al @A

¥ qa¥ oA a1 gg WA wea
e arowt Fw ¥ & &t aow & g2
wR wSirem g1 W1 § S faem #y
FIFE | T @Y 9F qIT WA@Y <@,
T AT g A fow @ o, ww ¥
¥ 3 el F A )l qw ql ¥ faa
TS g1 T TEET g R,
foay «e & fam oTie @ @ §
IR QRETES

Y A & # fawva ¥ &
oy fad aerd qar e 87
¥ e dgifos a8 F1 @wr fGar smAr
afgd X I9 &=t #, S|t oavard
& Foar ATE g0 TGl FT TH E,
T &% & afalem aifwe
gt sy =ifed 1 @ ofest sy
7R fEgm W T ad gEd wr A
wr &, frast 3w v f AR ofes
T E 1 T AW FT {qwH FEAT AR
o am F Y v w53 5w R
T G, A AT W TG FA S )
A gfee & o Ao T §
I A6 AfFEIT FAT AiEy o
ST FTH AT T TA=G! Vg T F, F1S
W TR JAT AE WO W AGE
g 9 § ag woee 1 o feafy #,
w9 I8 W e f5 gw A8 a) O
yafad gad & M T8 FAr gy
wg e wfae) T o
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iR, sf9 F ST &1 s@E
¥ frr 78 @< 97 fa@w s 5y
a =rfey, Taars qeemdt afty agar
F QU QU STEN Fur S arfey
ST G 9T JTEAw Syvit w7 af ey
& fawra & fod < wios g9+ 9v-
AT FOA A AT | HEwA MW
I FEATHT FT TEH TR FEAT
Ty & A 9= 1 gfee & g g
Iy g A AT QO FT A,
fge  WEE, MR A W
T Y fAAT—3TY THEE gAT THT
& A FRA—AEA IAX A@GE T
FT AN TgT TS AT § 1 W TN
ofys @< FL7 T FHEY &1 IGAT
ary 7E) e foawr g =anfgd at )
afad AT AL FT VEAT KT FE
FT, 3T & I TH Gl PR T
I FT TP FL TG oF S 7
a2 a%, ey o wfas e
FT % H A [ FT TG TR T
AT R

AT & @I F T OTFR
afada frar st sifed 5 aaTaRas
ITAT FEGHT T IERA AT ITRT
STegar & TAL 7 qTET o7 §% 1 uar
2t 2t 5 w5 @ O FEfEw ¥ e
¥ AT TR ST W@ AT FE G
T Adifoe gowey aX oy s fE
IART ITER W F4 FT ewAT &Y
T g 98F 7 agl a3 97 ) @Ay
qire et 6l go 8 & afer w7y
e @A Ty AT HEFRAHA &
ware fam fam w w smatasd
F o Tifgd S ¥ a9 § 7 w1
g =iy

%31, USRI, AW AT IART
gt fafast F1 FEMEE T TFIR
oy STy =ty f s &a ¥ frdy
WY 7y fawrg & far agwre afwfoat
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[ a2 o 71 < gu da =l @y
UFH & Afgwan faarg daa g a3
T FATT ATHT T a7 Fad 98
fE & Iat F1 a7 w7 gaTed &
At i< afafg F Arew ¥ Fr ) A
R wg ¥ A A 5o mes
qex g & i F€ F1 9erew a9 sumi
3R 1 AT IR woF qg § F FAw
ggaTeT afnfa & wma g gy oA
g frzam & & ;rasr S99 agwrdy
gfafaat ¥ gra & SameT & §
afsa ma a1 999 faaw § ag fawme
a1 =fed B = agwrr afafaat &
3T &Y §9 FTH FIEAN | TIFT T
wg grr aifey fv gwR wgi fawio
1T Afed, IS 1T Mgy 3Y ag
gt guT g & w9 ag “agwfan”
FT 69 g7 § | WA qF ¥ {59
Y ¥ ST T X § IAT JOT F2
uF frara @< faar o @war @0
FrTRfed GrETEEY ¥ Anaw ¥ S U
@R gH ag waw! fafza & 1 gwrq
uF shefwr afuFex fawm § Sq
T 3 STH WY g &Y TR qut g
2 TRy W & mAeEE ¥ A9
99T qBT &1 a1 wiaw gar fF agf a%
fafug a1 N, ©F IEEE TR
gfafa @igrzdYy a~1 o7 | =T 1 §
FFAE & arae § gfawr faad o@
€A FT HATH &Y TFAT § AT AT
T/ WIGTEET § AT T qATH Z19 &7
STg @l T 9T 21 W@T g Wi IqF
fgara frara &1 3® 91 7@ | feo
gurdl #ET Fedr € fv ¥ Faw
FRF HF T TrAET I 1 WX
T ¥ gt Afq &y adr a7 v g
% Fg W FT FafE & FIAT ATZAT ¥
HIT F£IF FIHFTO FIFAT ¥ FTH FTATAT
JEAT § 31 qR T® FAT G | WK

z Afg o F#Y o &y T AR

g WEHIIY MSAT &1 ¥ 6T I FT AY |
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g% fay fedt ag &7 7ardr 78 /)
gFal |

oieat ger 3 97 ¥ v fafees
o i Tt #1 Sfaa 989 0% -
s ae faam ¥ fae g #Y
Ifaa gra W@ AT FN A0 FEY
anfed firg ra & ag 3g=r Tifed fs
ewtfagy wifaw fadaw & % 0@
wgTs, frady azdt ar @ § ag 99 Ay
T8 aYE ¥ WAH § 1 SY ewfy I
Wi § g faaar e @Y @ R
IgFY FANfT TFR FY ey & F A
Fg gFa | o&Y fesfa § gamdy g
FY T1fg fr ag O &6 Fraw w1 5
gt oF &t Ifea feT wEt v qrmdt
faa 8% #iT W gEwEar B A
FIFHTL IqH FATAET 3FT g A |
FeidY dga Wil & azg wfededf
FT GTAAT FIAT 307 & AT 29 faar &
wY AT @XHTT FY I8 T 8 FE0
arfgd o

war gaT ¥ ag § fr g s
Y F7 FA ¥ TR A fraw £y wd fafaw
gfafral gra o= @5 fom fafas
a1 gea fear way § 9wt
fat &% 957 9AINT F Ag TwET
F2q Iz S =ifgd ¥ sfoaw
FH Y F7 AAET Yoo FIE TGA FT TIT
Y 1 g 1| gATR wiET ¥ 7% Fafear
feEYfrgaisd A fFg ag @
FAY 27 1+ FAEr FY fE ey g Al
fra¥® o7} g+ @<t TN Ja SATAT 2 AY
fez gadt w9dr faer &F sar g, =)
GFT AZ FI% AT T g | §F wrdaw
FET FF zg X A o) Fnfeat far &,
gaay ¥ a2 w gig fame &%
o IAF gAE F AET St AE&(
Tqat FY g7 g gFdr g, gAY 4919

FI FL FL |
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EIREEEERINC SIS R (RERH

W = ¥ ag gaa § 5 aswA
&T AT FY FAT IFMET WL AT 4
fafsrs 4 ¥ gwE 7 Fig FA & 7
aqr fasrg & gradi 1 s1fa qur §7-
qraT<r & fay g T aF et qqent
¥ agfa F1 ga@ 27 & fod Sa snAnr
fraa faar srar =fgd + AL g9 W
oy ¥ fag ¢d FHIAT Q@ § A
ag 3 f gare agh Y Ta¥e A7 SoTe
#T &, Igawr ANl 9T @1 7L TG
ST gEEIX Y 23 T G R,
FRERY TCHTT 4 o LY &, FIWRAA
Fqr 37 @ Wr &, <9t v 239
T @ F—37 §F 0T fae w7 4y
afer § TEHERT F! AW &7 99
feg s foa o afgd—7 &
el § qreesw @ & a3 a8 "o
wiaggs ¢ 5 us saww faeg o
aray qRY ) JiF 7 g sfq@wA
® 1T g war o wiRar § fawix
& g &

Statement re

a1 w7 mSf F ewg ot sfqdEs
ST gar Jea fodr v aare afad 3
& &7 § w7 3=gf o7 Fagr gar ama
qF TGl G ¥ g owgT §
T 2gIeU] WA G § IqR F3IA |
g faay 1+ ¥ fraga £ fF afz gw
gfqas 4 awg # weaiE fwar w3
o gmrdt v Fav ¢ f aur Y Y gy
g 5 gw 3o faas qw AT, 39y
IF AF W v o9F TFd § 1 3qfay 2g
frazw 2 fF afz gm sfgad I &Y
»fT F HAFT FQ@ MI It G
agraeT &Y Ry | s F @ F
TIRT W gIHIT FF TE qr @18 AW F¥
TR F am M\ zafay awg @
WX Y 4T a1 wfra gywom @
o eafad griar & 5 g w1 famt
FIF IR FEATET FIH T FI FT |
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Dr. M. M. S. SIDDHU (Uttar Pra-
desh): Mr. Vice Chairman, Sir, the
approach embodied by the Plan has
been repeatedly examined, discussed
and approved by Parliament and the
country. The various places where
the stress has been laid have been
discussed year after year. The objec-
tives have been cleared and they
have been embodied in our Constitu-
tion. The concepts in the objectives
have a direction and a definite pace
to fulfil the task of democracy and
socialism. There is some section of
the society, a significant section but
very vociferous section, which con-
trols the Press, which does not like
the approach to our Plan. And they
in their own way have tried to be-
little the Plan as well as to sabotage
it, to the details of which I will come
later on.

Sir, there should not be a sense of
gloom over the achievement of the
Plan or its mid-term appraisal. It is
a story of success, weakness, strength
and some failures, Shall we ignore
the strength of the nation, the strength
of the country as a whole and the
sections which have fulfilled the tar-
gets or shall we only be gloomy over
the weaknesses? He will be a pessi-
mist who will think that there is no
future in planning. As a matter of
fact, there cannot be any other way
to remove poverty, to provide shelter
and to give {food except through a
planned economy. Therefore while
we think in terms of increased pro-
duction of wealth, there should be
greater stress also laid on the distri-
bution of wealth. So I will take the
factor of the distribution of wealth
and see whether the Plan has worked
successfully for benefit of the weaker
sections of the society.

First of all, let me take the ques-
tion as to whether there has been
any impact upon the villages or the
neighbouring areas, near the places
where great developments have occur-
red. Some surveys have been made.
Recently a survey was made by the
National Council of Applied Economic
Research in the State of Maharashtra,
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The State of Maharashtra has gct a
higher per capita income, that is
Rs. 315 against the national figur: of
Rs. 278 in 1960-61. The suivey
reveals the phenomenon that most of
the industrial and tertiary activities
are concentrated in and arcund
Greater Bombay. In contrast Konkan,
Marathwada and Vidarbha have
remained backward. Agriculture con-
tinues to be the principal activity in
those regions, about two-thirds of the
population being dependent on it and
allied activities. Therefore there is
an imbalance in development between
States and States and even withir the
States themselves. Another survey
whose Report was published in the
Hindustan Times dated 25th Nove nber
1963 shows that the socio-economic
conditions of the villages arounc. the
industrialised area are stagnanf. The
study has revealed whether it ii the
village of Kamnara, three miles from
the industrial town of Burdwan, or of
Kodalia in the district of Hocghly,
the story is the same. The ocio-
economic conditions of the villagers
have become stagnant and there is
not even a desire on the part «f the
people to strive for improvement{. On
the one hand you have an industria-
lised State where the per :apita
income has risen but it has made no
impact on the periphery or wh:t you
call the suburbs.

Sert LOKANATH MISRA: What is
wrong with the vociferous section to
which you have referred?

Dr. M. M. S. SIDDHU: I wil' come
to it; don’t worry. You will have the

reply.

Along with it certain other surveys
have been done. Omne of the surveys
the report of which has recently been
published reveals that the rur:l com-
munity of India as a whole have sav-
ed 4.7 per cent of the national income
in the year 1962. This is ac:ording
to the preliminary estimate made by
the National Council of Applicd Eco-
nomic Research. This may be a wel-
come step but I do not know hether
the impression one gains of poverty

t
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amongst plenty or gradual improve-
ment of the living conditions of the
rural areas is correct or whether the
various statistics that are doled out by
the economists are correct. It may be
there is some truth in all the reports.
A broad impression that has been
created on the Dbasis of Kuznet's
study in the year 1950 and Uydall’s
study in 1955-56 and the study of the
National Council of Applied Economic
Research in 1960 is that no shift for
the better seems to have occurred
in the distribution of the income
involved to the lower income group
during the Plan decade. One will
have to wait for the Mahalanobis
Report to know if the impression in
the minds of many of us that the
average person in India is better fed,
better clothed and that his lsvel of
living has slightly improved is correct
or not. The impression that I have
got is that people have been stirred
by the Plan. Their wants have
increased. The quantity and the qua-
lity of the cloth that they are consum-
ing have both gone up. But nn the
question whether it is enough to
cover their nakedness which has been
the nakedness of centuries I will say
that it is not sufficient. The pace has
no doubt been slow but to say that
there has been no progress is to deny
the facts,

As far as the vociferous section is
concerned, I would like to say that
this is the section of the society which
has received the highest patronage
and this is the section that has shown
the highest disregard because they
have been thinking that if the truth
is known to the people they will be
denied and they may be condemned
for what they have done. For inst-
ance, take the Press monopoly, the
link-up of the Press with big indus-
try in the country. According to
some of the reports which have been
published or some of the gists of the
observations of the Mahalanobis Com-
mittee that have been published in a
NAFEN message dated fthe 29th Janu-
ary, the Mahalanobis Committee
seems to be perturbed over the way
that the Press is being controlled by-



1891 Statement re

[Dr. N. M. S, Siddhu.}

the Big Business. They are also wor-
ried about the interlocking of Big
Business and the banks and also about
foreign collaboration. As far as
foreign collaboration is concerned,
persons who are wedded tp {ree enter-
prise not only want foreign collabora-
tion to be done in a particular way
which will increase the wealth of the
top ten or twelve or twenty houses,
but also if it is not going to happen,
then there should not be any foreign
aid given to India. In this connection
there is one significant passage which
1 would like to quote at length from
e book by a well-known economist,
Prof. B. R. Shenoy, on “Indian Plan-
ning and Economic Development”,
Bombay, 1963. On page 53 he says :

[RAJYA

“Statist policy measures are ren-
dering the Indian Economy more
and more vulnerable. The topsy-
turvey industrial structure is kept
from toppling over, and the corro-
sive effect of inflation, extravag-
ance, waste and corruption are
being patched up, by massive fore-
ign aid. Though the responsibility
for these developments ang the
crash must be shared by Statist plan-
ners and financiers overseas—prin-
cipally the World Bank and mem-
bers of Aid India Club—who have
helped to sustain ‘Statist policies, it
will be all blamed on Indian capi-
talist and free enterprise system by
the leftist strategists who look upon
the developments as a blessing in
disguise. The crash will be the
testing time for the Statist ambi-
valance between democracy and
communism. One of the two ideo-
logies must then disappear, as there
is no room for both. A remedy 1o
this situation—including prevention
of the crash—is for the aid-given
countries and institutions to include
a basic policy shift from Statism to
economic liberalism. In view of the
acute dependence of the Indian
economy on foreign aid as 3 power-
tul lever for bringing about this
shift, merely to grant aid and sit
‘back would be to defeat the purpose
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of the aid. It would be playing
into the hands of communists.”

Then, he goes on further to say that
the best way will be to use the fore-
ign aid as a lever against India to
reverse the policy of planning. If
economisty are pleading to other coun-
tries and especially to countries which
are giving us aid that they must put
pressure on India so that India may
be able to reverse its planning, its
policy of State owmership of indus-
try, then they are playing against the
interests of the country. It is no
wonder that the World Bank also has
been critical and the way they have
been critical is supporting the theory
that our Indian free enterprise busi-
nessmen do not want the aid to come
without strings as it has been coming.
That is why I say that big business
has been playing a dual role.

SHrRr A, D. MANI (Madhya Pra-
desh): You take money from the
World Bank. :

Tre VICE-CHAIRMAN (SuHrr M. P.
Buarcava): Mr. Mani, you should
ask him through the Chair.

Sart LOKANATH MISRA: Nobody
would like any money to go waste

through corruption and through na-
tionalisation.

Dr. M. M. S. SIDDHU: As far as
that is concerned, the Mahalanobis
Committee Report will clearly show
the houses which have accumulated
wealth are either corrupt or otherwise
and the persons who want to support
them are supporting corrupt causes
or corruption or liberalism.

SErr LOKANATH MISRA: The
hon. Member knows who is corrupt.

Dr. M. M. S. SIDDHU: As far as
the appraisal is concerned Prof.
V.KR.V. Rap has, in an article, laid
stress on about five or six points, the
lessons which we must learn from the
Plan. They are that great attention
be paid to pre-investment surveys
and—the hon. Minister has algo refer-
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red to it—the Planning Cells to be
connected with each Ministry and the
State, to pay greater attention to man-
power planning, to see that the Plan
is a continuous process, to go in more
for the small, bult widely dispersed
and locally oriented projects of deve-
lopment, more integration of our
whole programme of international
trade with our investmenf and domes-
tic development plans and the impor-
tance of public co-operation in their
successful implementation.

The one disturbing feature which
has been brought out clearly is the
lack of detailed planning. Prof Rao
gays .

“The first lesson that strikes one is
the need for much more careful and
detailed pre-planning in respect of
the projects that are included in the
Plan than has been the case so far,
and this applies to both the Central
and the State spheres as also to the
public and the private sectors.
Failure to do this results in delays
in implementation, in underestima-
tion of costs, in the emergence of
imbalances, and sometimes even in
the abandonment of the projects in
question. It is essential therefore
that projects should be prepared
with great care and in detail and be
préceded by pre-investment surveys

and feasibility studies. Each pro-
ject should be accompanied by a
provisional time-table, including

phasing, programrhing and measures
needed for securing the supplies,
both human and material, that are
needed for its implementation.”

We have laid too much emphasis on
the outlays and very little emphasis
on the physical targets. One of the
weaknesses of the Plan has been that
no responsibility can be fixed on any
one single individual for failure. For
instance, take the case of agriculture.
There are tubewells which are dry.
There are tubewells which do not run
for the proper number of hours.
There are no channels for them. The
channels have been made in such a
way that the farthest field receives

|
1
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only about sixty per cent of water,
but the person concerned has to pay
for 100 per cent. By that I mean that
by the time the water travels from
the tubewell to the field, about 40 per
cent is lost either through soaking or
through bad construction of the chan-
nel. There have been reports that
wells have been paid for, while no
well was constructed. If even in
States there are reports that payments
have been made for a well which does
not exist or payment has been made
for a new well but there is only an
old well, then who is responsible for
it? Therefore, it is a question of ad-
ministration. You should fix the
responsibility squarely on a person
and he has to deliver the goods. Then
and then alone the targets will be
completed. For instance, we think in
terms of opening dispensaries, where
there has been no planning to acquire
land, where there has been no idea of
the doctors who will be made avail-
able Then what happens? Fancy
apparatus are brought, the officers are
replenished with stores and appli-
ances, better type of furniture for the
use of officers is taken, and so on—
all that to show that something has
been spent on the planning. And that
is the difficulty. If you want to open
a dispensary, you must make sure that
you have the place, you have the
building and at the same time vyou
have the drugs available.

Sart LOKANATH MISRA: And the
doctor, and you want to put the blame
on others.

Dr. M. M. S. SIDDHU: I am putting
the blame on the vociferous element
which is trying to grab about 40 per
cent of the income of the country and
have it monopolised, and everyone
among them

Surr LOKANATH MISRA: You
know I am not.

Dr. M. M. S. SIDDHU: Then do not
have any sympathy.

SHR1 LOKANATH MISRA: Yau are
wrong in your reasoning.
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Dr M M S SIDDHU My reasoning
1s that they are the vociferous section
of the society, they are the persons
who control the thing Will you deny
1t?

Take, for instance, tuberculosis hos-
pitals According to the Plan there
are supposed to be near about 200 of
them How many have we”? 43 So,
1! we are to establish 200 clinics in
the Third Plan and if in nearly three
years—or two and a half years to be
exact—we have constructed and ~sta-
blished only 43 clinics, what 1s the
good of putting 1t as 200? Every one
knows that the way the planning has
been done, the way the details were
not asked for, the way 1t was thought
that 1t would happen, all are to be
blamed

Take another instance We are
thinking too much about family plan-
nmng Regarding family planning, 1f
the propaganda 1s to succeed 1f the
people also want to have recourse to
planned parenthood, they will need
contraceptives Well, this 15 what the
Plan Appraisal has tp say

“While production of chemical
contraceptives hag been satisfactory,
hardly any progress has been made
in the manufacture of rubber con-
traceptives ”

We are mmporting all the rubber con-
traceptives 1n our country So what
will be the effect? Supposing for a
moment a demand 1s created then
shall we be able to meet the demand
or will the Finance Ministry come m
the way and say that foreign ex-
change 1s not available?

Take for nstance, rural water-
supply The States were asked to
make a sur ey of the scarcity condi
tfions with regard to rural water-
supply They did not include 1t 1n the
Plan Tt is the Union Government
now which has got a Cell in each
State to carry out the survey of the
rural watersupply Therefore as far
as the distribution of wealth 1s con-
cerned, 1t 1s as important as the pro-
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duction of wealth The fulfilment of
the target on education, health, social
security and other plans 1s more im-
portant, because that 1s the only way
in which you can convince the people
that they must bear the burden

A word about the rising prices. As
far as the rising prices are concerned,
everyone knows where the fault lies,
About 40 per cent of the fault must
be borne by the administrative machi-
nery which allows the persons to
stock and to smuggle. This cannot
be done without the inefficiency of
the administrative machiney How
15 1t possible for one to stock without
bemng known? How .s 1t that they
get so much of advances from the
bank? How 1s 1t that fhey are able
to make a huge profit and still not
pay the taxes for that? How 1s it
that the same section of people owes
a large amount as saleg tax? And
this 13 the very section which does
business by withholding the taxes
which belong to the State because
they get 9 to 10 per cent on that as
well So by withholding the taxes of
the Union Government as well as of
the State Government they are able
to make more and more money Is 1t
called efficiency? Why should there
not be a penal clause that the person
who does not pay the State the taxes
will have to pay interest at the rate
of 18 or 20 percent?” Then and then
only they will be encouraged to giwve
the State what 1s the State’s due

Tue VICE-CHAIRMAN (S#rt M P
BuareAva) You have already taken
26 minutes Please wind up

Dr M M S SIDDHU Thank you
Sir

Sesrt A D MANI Mr Vice
Chairman the Mid term Appraisil
which the House has been debating
today 1s a very depressing document
which reflects the appalling weak
nesses in our national economy It 1s
an 1llustration of the s gnificant failure
of the Government in the economi~
field Perhaps 1n fairness I must sas
that 1 1s not only the failure of the
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Government but failure of all of us
including every member of the popu-
lation because we have not put for-
ward our best effort to see that the
Third Plan comes to a successful
fruition.

Sir, the report has revealed that the
annual rate of growth declined from
7.1 per cent in 1960-61 to 2.2 per cent
in 1961-62 in real terms and to 2 per
cent in 1962-63. It is true that even
in the Soviet Union where regimenta-
tion is 1n force, the rate of growth
during the last few years has not been
appreciable. It is not only India that
is suffering from this weakness but
glso the mighty Soviet Union. But
there are also other factors which
show that our economy has not been
progressing as well as it should. The
rate of growth of the agricultural
output in 1961-62 was only 1.6 per
cent as against 8.1 per cent in the pre-
vious year and 6 per cent per annum
targeted for under the Plan. I may
say here that though this House and
the other House passed with acclam:
tion the Defence of India Act at the
time it was presented we expected
that Government would exercise the
powers under the Defence of India
Rules for the economic consolidation
of the country. It is noteworthy that
on account of the desire of Goverr-
ments run by the ruling party in the
States to retain the autonomy of the
States, the Government of India has

not exercised the Defence of India
Rules in favour of consolidation of
agriculture, and to that extent the

Government has signally failed in see-
ing that agricultural production
reaches the target expected under the
Plan

Sir, Sardar Swaran Singh said the

other da~ in Ernakulam that if agri-
cultural production was to increase,
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there had 0 be unified control at
various levels. I had made the sug-
gestion on the floor of this House and
1 repeat it here that State autonomy
it not completely consistent with
national planning, and we have now
reached a stage when we must have
unifled control of agricultural produc-
tion in the States. I do not want that
the Constitution should be amended
for this purpose, but it is possible for
the Government of India to locate an
Adviser with the Agriculture Depart-
ments of the various States, who will
advise the State Governments on
agricultural production and will also
be an ex-officio member gn the Plan-
ning Board of the State; in other
words, we establish g link through the
location of the Adviser between the
Agriculture Department and the Plan-
ning Commission and thus seek to
bring about uniform control over
agricultural production.

Am I to continue, Sir?

Tae VICE-CHAIRMAN (Smrr M. P.
BHARGAVA):  Yes, there are still ten
seconds more.

Sarr A. D. MANI: Now, Sir, I feel
that unless some such step is taken
by the Planning Commission and the
Government of India and the Chief
Minsters’ Conference

THE VICE-CHAIRMAN: You may
continue tomorrow.

The House stands adjourned tili
11 a.M. tomorrow.

The House then adjourned
at five ot the clock till eleven
of the clock on Tuesday, the
25th February, 1964.



